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thing). I was only suggesting to you,
Sir, that my question arises from part
(b). In part (b) it is asked: If so,
what alternative arrangement has
l1::3;2;.’|t.'made to have enough of news-

Mr. Speaker: I do not think it arises.

Shri Gurupadaswamy: Fr i
countries is newsprint ’importoerg? which

Shri Karmarkar: From some of the
Northern European countries atxt:ld
flr&m Eat!iladaii But I should like to

e Dotice 28 L .
e ot precise information is

Shri Gurupadaswamy: May I know
the production of newsprinf in our
country, and our requirement?

Shri Karmjrkar: Our requirement
for 1951 was about 54,000 tams, and
production at the moment is nil.
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[Shri M. L. Dwivedi: May I know
from the haon. Minister whether the
Government have also considered the
question of increasing the production
of newsprint in the country under the
Five year Plan?]
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[Shri Karmarkar: That is for the
Minister of Planning to say.]

The Minister of Planning and River
Valley Schemes (Shri Nanda): Yes,
the question has been considered, Sir,
but I cannot gve precise information.

Shri B. Shiva Rao: In view of the
newsprint situation in the country, is
there any proposal before the Govern-
ment for the abolition of the price
page schedule? -

Shri Karmarkar: That question is
under the consideration of Government,
and during the next few months a
Gecision will be taken.

CoaL NEAR IMPHAL

*460. Shri L. J. Singh: (a) Will the
Minister of Production be z;leasedthto
state whether it is a fact that a hillock
in the village of Moirang 28 miles from
Imphal, has yielded coal?

4 JUNE 1952

Oral Answers 512

(b) If so, what kind of coal is it and
what are the potentialities of the find?

(c) Have Government done
to exx:;lore the area and locate the coal

The Minister of Production (Shri K.
C. Reddy): (a) There is no record of
the occurrence of coal in village
Moirang.

(b) and (c). Do not arise.

Shri L. 3. Singh: May I know whe-
ther the people of Moirang recently
found coal in a hillock and a sample
of that coal was produced before the
Manipur State authorities for exami-
nation?

Shri K. C. Reddy: I am not aware of
any such information. But the Coal
Commissioner, the Director of the
Indian Bureau of Mines and the Di-
rector the Zoological Survey of
India, who wese all consulted in the
matter, have been of the unanimous
opinion that there is no occurrence of
coal in this village.

RURAL DEVELOPMENT

*461. Shri K. D. Malaviya: (a) Will
the Minister of Planning and River
Valley Schemes be pleased to state what
steps have so far been decided upon
for carrying on co-ordinated develop-
ment work in rural areas on the lines
of Community Development Projects
and in what way Government propose
to take the help of U.S.A. and their
experts?

(b) Have some areas been selected in
this connection where rural develop-
ment work on intensive basis will be
started soon and if so, which are those
areas?

(c) Are Government ready with any
training scheme connection
which will prepare local workers for
the work in the selected areas?

The Minister of Planning and River
Valley Schemes (Shri Nanda): (a) to
(c). I invite attention to articles 2, 3,
6 and 7 of the Operational Agreement
No. 8 on Community Development
Programme under the Technical Co-
operation Agreement. A copy is laid
on the Table. [Copy placed in the
Library. See No. IV F.41(6).]

Rapio Goa

*462. Shri K. Subrabmanyam: Will
the Prime Minister be pleased to state:

(a) whether any anti-Indian propa-
ganda is being carried on by Radio Goa;
and
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(b) i so, whether any _ steps are

being taken to counteract the same?
The Minister of Information and

Broadcasting (Dr. Keskar): (a) No,

Sir, hot to our knowledge.
(b) Does not arise.

Shri K. Subrahmanyam: Is the Go-
vernment’s information based on in-
vestigation?

Dr. Keskar: Yes, Sir.

GOVERNMENT HOUSING FACTORY

+463, Shri A. K. Gopala: Will the
Néixt\;ster of Production be pleased to
state:

(a) whether Government propose {o
place a report of the working of the
Government Housing Factory, with
figures regarding the total money in-
vezted in it, the losses incurred, etc.;
an

b) who were responsible for ﬂ.'te
los(se)s, i any, incurred to the State’s
finance with regard to the Housing
Factory and what action, if any, was
taken in the matter?

The Minister of Production (Shri K.
€. Reddy): (a) A short report of the
working of the Factory with a state-
ment of expenditure incurred on the
factory upto 30th April 1952 is placed
on the Table of the House [See Ap-
pendix III, annexure No. 14.]

(b) The fact of an absolute loss has
not yet been established definitely, as
utilising the Factory for the produc-
tion of pre-fabricated houses of a type
different from the one originally con-
templated is under the active consi-
deration of Government.

Shri A. K. Gopalan: What were the
terms of the contract with Messrs.
Engineers of India, and when they fail-
ed to fulfil their contract, what steps
were taken against them?

Shri K. C. Reddy: I cannot go into
all the details, but necessary steps
have been taken in this behalf; it is
too early to say as to what final steps
will be taken by the Government.

Shri A. K. Gopalan: Was any com-
pensation demanded from them?

 Shri K. €. Reddy: I should like to
have notice to give further details in
= this regard.

Shri A. K. Gopalan: May I know if
any further advances have been made
to the Indo-Swedish firm by the®Gov-
ernment of India?

Shri K. C. Reddy: No, Sir.
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8hrj A. H. Gepakin: What is the

rlg:nrg oft“thct-: fact of an absolute
as not ye li

et yet been established de-

Shri E. C. Reddy: The anticipated
loss, as the statement shows, is about
Rs. 19 lakhs, but we cannot at this stage
declare that it is an absolute loss,
as we have got proposals to utilise this
factory for different purposes. d
what may be considered to be a loss
now might not turn out to be a loss
ultimately.

I
*eg¥. W@ W que faardr:
1 wifwsy aw IWW WA 77 FOR
N FO w9

(%) #r @rf Fr IGrEA JH]R
& 51 ¥ g@R | 1 deEr
AR N E o7 I | AR | @
2

(¥) ™ @ a§ §FR T T
Tqreal # @R FT IR qER
FIRAIRT AT ;

(m) afe fe &, & T @H F
I # 39 7fe g ¢ o

(%) afzafags g o fraey ?

Khadi PRODUCTION

[*464. Shri R. S. Tiwari: Will the
Minister of Commerce and dustry be
pleased to state:

(a) whether the Central Government
have prepared or are considering any
s;c{:’l:e?e for increasing the production of

adi;

(b) whether Government issued
orders to other Ministries last year re-
garding the increasing use of Khadi;

(c) if so, whether there has been any
increase in the use of Khadi; and

(d) if so. what is the quantum of
such increase?}

The Deputy Minister of Commerce
d Industry (Shri Karmarkar):

an H
(a) Certain State Governments have
anitiated schemes for development of
khadi. The Central Government’s
interest in Kkhadi @évelopment is





